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priority basis outside their respective
State/Constituencies take longer than 30
days;

(b) if so, the telecommunication cir-
cle-wise details of recommendations made
by MPs upto 31st Janaury, 1996 and
which still remain unexecuted as on date;

(c) whether any effort has been made/
contemplated to give effect to these re-
commendations speedily? and

(d) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Sanctions for
telephone connection are issued immedi-
ately on receipt of instructions from the
Hon’ble M.Ps. and normally telephone
connections are provided within 30 days,
However, for a few cases, it takes more
than the prescribed time due to technical
non-feasibility/non compliance of for-
malities by the beneficiaries.

(b) the information is being collected
and will be laid on the table of the
House.

{c) and (d) Yes, Sir, For speedy provi-
sion of the telephones recommended by
the Hon’ble M.Ps, for a place outside
their constituency, instructions have al-
ready been issued whereby the Head of
concerned circles would liaise with their
counter part for provisions of thelephone
connection within 30 days. Wherever, it
is technically non-feasible the Head of
circle will intimated to the M.P. as well
as the beneficiary, the expected date of
installation.
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vSvteps" to contain insurgency in Assam

241. SHRI PARAG CHALIHA: will
the Minister of HOME -AFFAIRS be.
pleased to state:

(a) the details of steps taken/initiated/
contemplated by the Central Government
in containing/eradicating insurgency in
Assam in particular and North-East reg-
ion in General during the preceeding
three years; and

(b) the policy of the Central Govern-
ment towards separatist movements rais-
ing their heads in the regions?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI SYED SIBTEY RAZI): (a) the
insurgency situation in Assam and the
North-East region has been kept under
constant watch and close review. Steps
taken/initiated for containing/eradicating
insurgency in the region during the last
three ycars include the deployment of the
Army and the Central Para Military For-
ces; the most seriously effected areas
being notified as ‘‘disturbed areas”, some
secessionist extremijst/militant groups be-
ing banned and the strengthening and
upgradation of the intelligence machin-
ery. Stepped up assistance has been pro-
vided for the modernisation of the State
Police machinery in the region. Steps to
strengthen the local police/State Armed
Police Force include training at State
Police Training Centres, as also at the
North-East Police Academy (NEPA), at
Barapani (Meghalaya). The situation is
reviewed regularly at various levels to
effect co-ordinated action. Simultaneous-
ly, steps continue to be taken for promot-
ing accelerated economic development,
particularly with a view to improving the
‘basic infrastructure in the region in sec-
tors such as Power and Communications
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‘and for genérating vel'nploym'en/t oppor-

" tunities. Additionally, local youth have

been recruited into  the. Central Para
Military Forces and the State Police.

(b) the policy of the Government has
been, on the one hand to deal firmly with
those indulging in violent activities, and
on the other to encourage them to join
the national mainstrem. Within this
framework, various Accords and
Memoranda of Understanding have been
signed for implementation with a view to
meet the aspirations of the local people
and ethnic groups. Further, many under-
ground elements have, as a result of the
adoption of above policy and process,
come overground and laid down their
arms. There have been various measures
for the rehabilitation of such elements.
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